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BUNTAL, JAIFUF BEWCH, JAIPUR.
.P. Nn.luq/95 Date of order: 12.9.1996

M.A.No.211/96
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Vs.
Shri H.M.Singh, : Respondernks

Chief Project Officer (conatruction),

Mr.F.V.Calla : : Cqunsel for

woicioner.

b

Mr.Manizh. Phandavri : Counsel for r&spondénts.

Hon'bl: Mr.0.P.Sharma, Adwinistvative Member
AHon'ble Mr.Ratan Pralkash, Judiciql Mzmber.
PEF HON'ELE MP.0O.P.SHAFMA, ADMINISTEATIVE MEMEEFE.

Thisz Cont=smpt Pai 111~n.has been £iled by Shri Amar Lal,
Sraying therein 7 that, the respondenkts -shouLﬂ be called
peraonally and aslhed why they should ﬁot e puniszhed for ¢
zilure to implemant  the. ovrder of the Tribunal pazszd on

22.2.1995 dinpn O.A No.l/25, Adal Singh & Orz Ve. Union of India &

been complied with, 2xzcept with regard to rvegularvization of the

applicant in Fota Division. The learnsed counsel  for  the

regularization has been considerzd and ordzrs shall be issued
in due course, as per the seniovrity position.
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he petitionsry for a pavt of cth: pericd during

which the petitionsr worled inm Ajmev Divisicon has not bzen paid
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to him so far. Howsver, thiz mattzr had not be:n agitated in
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the 0.2 and 1t doz3 not zvise in thz present Contempi FPetition.
\ .
Thezrzfore, no direciion can be izsued by the Tribunal in this

\

4. In vizw of the positcion stated in para 2, above, this

it

Contzampt Petition haa bzcom:z infructuous and it i3, thereifore,
dismizzsd. Noticsz izsued ars dischargec. : -
5. M.2 No.211/9¢ has been filed by the Unicon of India and
sther official aspouwn in C.P 10.183/95 szazhking

he ovdzr of the Trikbuhna
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28.2:.95% in 0.2 No.l1/95. Zince ths =aid Conkbzmpt Petition has
hean dAlismissed =3 iaving  become infruccuocus, che Misc.

Application has &lso now become infructuouns. The M.A iz,

.oﬁalma

Member (Judl). ' Member (Adm) .



